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THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) The Central Excise revenue
eamed by the Government on tobacco products during each of the last three vears
is given below:

Financial Year Revenue (T in crore)
2012-13 19892
2013-14 17855
2014-15 19255

Source: Department of Revenue.

(b) and (c) The Flue Cured Virginia (FCV) tobacco which is export worthy and
constitutes around 37% of overall tobacco cultivation of around 800 million kgs is
a highly regulated crop and is subjected 1o stringent restrictions on extent of area
planted, quantity of tobacco produced and cured by the Tobacco Board as per their
mandate given by the Tobacco Board Act, 1975. The details of FCV production
during the past five vears is as under:

Year Production (in million kg,)
2010-11 301.10
2011-12 266.99
2012-13 270.50
2013-14 315.95
2014-15 293.55

Source: Tobacco Board.

The FCV production in India has shown declining trend during 2011-12,
2012-13 and 2014-15,

Atrocities against dalits and other backward classes

*37. KUMARI SELJA: Will the Minister of HOME AFFAIRS be pleased to
state:

(a) whether it is a fact that atrocities against dalits and other backward classes
in the country have increased manifold, including in the State of Haryana during
recent months; and

(b) if so, the action taken by Government to control such menace prevailing
in the country?



Written Answers fo [2 December, 2015] Starved Questions 25

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) and (b) As per information
provided by the National Crime Records Bureau (NCRB), an increase of 2.4%
(from 39,346 cases in 2013 to 40,300 cases in 2014) under atrocities against people
belonging to Schedules Castes (Dalits) in the country was reported during 2014 over
2013. In the State of Haryana there is a decrease in the cases reported from 493 in
2013 1o 444 in 2014. State/UT-wise cases reported under atrocities against Dalits are
given in the Statement (See below). Data on crime against other backward classes
is not maintained separately.

As per the Seventh schedule to the Comnstitution of India ‘Police’ and ‘Public
Order’ are State subjects and, as such, the primary responsibility of prevention,
detention, registration, investigation and prosecution of crime, lies with the State
Governments/Union Territory Administrations. However, Ministty of Home Affairs
issues advisories from time to time in this regard.

Statement

State/UT-wise cases registered (CR), cases charge sheeted (CS), cases convicted
(CV), persons arrested (PAR), persons Charge sheeted (PCS) and persons
convicted (PCV) under atrocities against persons belonging lo
scheduled castes (SCs) during 2012-2014

SI.No. State/UT CR Cs Ccv PAR PCS PCV
2012
1. Andhra Pradesh 3048 1487 175 4643 4379 171
2. Ammnachal Pradesh 0 0 0 0 0 0
3. Assam 4 16 2 4 22 3
4. Bihar 4821 4211 221 8711 8855 381
5. Chhattisgarh 262 216 73 467 487 147
6. Goa 9 5 0 6 6 0
7. Gujarat 1026 996 65 2788 2788 108
8. Haryana 252 214 24 423 432 41
9. Himachal Pradesh 126 92 3 177 237 11
10.  Jammu and Kashmir 1 1 0 5 5 0
11.  Jharkhand 696 273 58 724 672 104
12.  Karnataka 2594 1954 72 5122 4561 238
13, Kerala 810 374 7 663 566 6




26 Written Answers to [RATYA SABHA] Starred Questions
SLNo. Stae/UT CR CS cv PAR PCS PCV
14.  Madhya Pradesh 2875 2833 911 6200 6262 2181
15.  Maharashtra 1086 927 39 3280 3314 105
16. Manipur 0 0 0 0 0 0
17. Meghalaya 0 0 0 0 0 0
18.  Mizoram 0 0 ] 0 0 ]
19.  Nagaland 0 0 0 0 0 0
20.  Odisha 2265 1452 85 2260 2067 159
21.  Pumjab 71 43 6 127 114 15
22, Rajasthan 5559 2173 325 5036 4570 494
23, Siklim 5 8 6 6 6 6
24, Tamil Nadu 1638 1174 119 2916 2696 275
25. Telangana - - - - - -
26,  Tripura 76 76 6 78 81 12
27.  Uttar Pradesh 6201 4674 1847 20332 13888 4542
28.  Uttarakhand 33 14 24 23 22 46
29.  West Bengal 85 105 1 147 167 1

Terar Stare(S) 33543 23318 4069 64140 56197 9046
30. A & N Islands 0 0 Q0 0 0 Q0
31.  Chandigarh 2 4 0 2 4 0
32.  D&N Haveli 0 I 0 2 2 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 44 23 5 35 31 5
35, Lakshadweep 0 0 0 0 0 0
36.  Puducherry 4 4 1 69 66 1
Torar UT(S) 50 32 6 108 103 6
Totar 33593 23350 4075 64248 56300 9052
(ALL InDia)
2013
1. Andhra Pradesh 3264 1650 138 4247 3916 347
2. Amwmnachal Pradesh 0 0 0 0 0 0
3. Assam 8 2 0 3 2 0
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SLNo. Stae/UT CR CS cv PAR PCS PCV
4. Bihar 6721 4608 204 10173 9650 300
5. Chhattisgarh 242 297 75 587 542 132
6. Goa 11 15 0 19 12 0
7. Gujarat 1190 1108 29 3059 2981 57
8  Haryana 493 353 48 724 747 84
9. Himachal Pradesh 144 105 9 201 211 13
10.  Jammu and 0 ] 0 0 ] 0

Kashmir
11.  Jharkhand 978 438 105 624 649 154
12, Kamataka 2555 2150 71 5378 4632 177
13, Kerala 756 387 22 557 597 33
14,  Madhya Pradesh 2945 2760 767 5781 5733 1757
15. Maharashtra 1657 1290 43 4934 4493 109
16.  Manipur 1 0 0 0 0 0
17. Meghalaya 0 0 0 0 0 0
18.  Mizoram 0 0 ] 0 0 ]
19, Nagaland 0 0 0 0 0 0
20.  Odisha 2592 1741 51 2996 3044 70
21.  Punjab 126 66 13 210 122 30
22, Rajasthan 6475 2434 844 4497 4492 966
23, Siklim 6 6 13 7 7 9
24, Tamil Nadu 1844 1264 106 3726 3067 329
25.  Telangana - - - - - -
26.  Tripura 48 48 0 57 56 0
27.  Uttar Pradesh 7078 5336 1765 21836 15188 4096
28.  Uttarakhand 34 22 22 57 59 35
29.  West Bengal 115 88 0 200 141 0

TotarL Stare(S) 39283 26168 4325 69875 60341 8698
30, A & N Islands 0 0 0 0 0 0

31.  Chandigarh 4 2 0 2 2 0
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SINo. State/UT CR CS Ccv PAR PCS PCV
32.  D&N Haveli 0 0 0 0 0 0
33,  Daman and Diu I 0 0 0 0 0
34, Delhi UT 52 55 0 71 70 ]
35, Lakshadweep 0 0 ] 0 0 ]
36.  Puducherry o 1 0 12 5 0

Totar UT(S) 63 58 0 85 77 0

Totar (ArL Inpia) 39346 26226 4325 69900 60418 8698

2014
1. Andhra Pradesh 2104 972 41 2166 1805 149
2, Arunachal Pradesh 0 0 0 0 0 0
3. Assam 2 0 0 1 0 0
4, Bihar 7874 6134 101 8912 8285 221
5. Chhattisgarh 359 346 52 584 594 67
6. Goa 12 9 1 13 17 1
7. Gujarat 1075 991 26 2712 2654 33
8.  Haryana 444 312 35 603 576 104
9. Himachal Pradesh 113 61 9 132 113 22
10.  Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 903 482 60 942 566 62
12, Karnataka 1865 1609 39 4140 3945 75
13, Kerala 712 351 25 623 526 30

14, Madhya Pradesh 3294 3345 1492 6471 6433 2608

15. Maharashtra 1763 1455 59 4271 4313 95
6.  Manipur 1 0 0 1 0 0
17.  Meghalaya q 0 ] q 0 ]
18.  Mizoram U 0 { U 0 {
19.  Nagaland q 0 ] q 0 ]

20.  Odisha 1657 1924 23 2960 2968 34
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SLNo. Stae/UT CR CS cv PAR PCS PCV
21.  Punjab 123 48 6 152 92 19
22,  Rajasthan 6734 2794 750 5122 5312 1680
23, Sikkim 3 3 2 4 4 1
24,  Tamil Nadu 1486 1258 8l 3485 3524 171
25,  Telangana 1427 886 37 2233 1857 54
26.  Tripura 1 0 0 0 0 0
27.  Uttar Pradesh 8066 6123 1843 24964 17935 4549
28.  Uttarakhand 60 39 8 78 72 8
29.  West Bengal 130 106 1 173 146 1

Totar State(S) 40208 29248 4711 70742 61737 9984
30. A and N Islands 0 0 0 0 0 0
31.  Chandigarh 1 1 0 4 3 0
32,  D&N Haveli 0 0 0 0 0 0
33.  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 86 74 5 103 100 9
35, Lakshadweep 0 0 0 0 0 0
36.  Puducherry 5 4 0 0 4 0

Torar UT(S) 92 79 5 107 107 9

TotaL (ArL Inpia) 40300 29327 4716 70849 61844 9993

Note: Disposal of cases/persons by police/courts may also includes cases/persons of previous years also.
Source: Crime in India.

Crimes against women and children

*38.SHRI KIRANMAY NANDA: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether incidents of crimes against women and children in the country have
increased manifold during the last one year;

(b) if so, the details thereof; and



